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Reslduary Rehabiltation Problem

27. Bhri B. K. Das: Will the Minis-
ter of Rehabilitation be pleased to
state:

(a) how many schemes pertaining
to the residuary problem of rehabili-
tation of displaced persons from East
Pakistan are now pending for sanc-
tion;

involved in
an

(b) the total amount
these schemes as grant as well
loan; and

(¢) whether schemes are still to be
submitted by the Government of West
Bengal to cover the entire committed
amount for the purpose?
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The Minister of Rehabilitation (Shri
Tyagl): (a) 27 schemes are pending for
sanction with Central Government,

(b) The amount involved in the
scnemes pending with the Govern-
ment of India is Rs. 64.55 lakhs as
Loan and Rs. 219.27 lakhs as Grant.

() Yes, Sir.

Goonda Menace in Deiht

8. Shri Marandi:
Shri Utiya:
Shri Yashpal Singh:

Will the Minister of Home Affairs
be pleased to state:

(a) whether it is a fact that goonda
menace is on lhe increase in the capi-
tal; and

(b) it so, the steps taken by Gov-
ernment to curb the activitieg of the
goondas?

The Deputy Minister in the Minis-
try of Home Affairs (Shri L. N.
Mishra): (a) No, Sir.

(b) Apart from the normal gurveil-
lance end patrolling which the police
undertake to keep bad characters in
check, action is also taken against
them under the substantative and
preventive provisions of law. Provi-
sions of certain Sections of the Bom-
bay Police Act, 1961 have also been
extended to the Union Territory of
Delhi in order to control the activi-
ties of anti-social elements.

Preservation of Historical Monuments
In Delki

8. Shri Marandi:
Shri Utiya:
Shri Yashpal Singh:
Will the Minister of Edocafion be
pleased to state:
(a) the steps tuken by Government

for the preservation of the historical
monuments in Delhi; and

(b) the amount spent annuslly for
the upkeep of these monuments?





